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OFFlCE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS) DELHI

ClRCULAR
It has been observed by the undersrgned that some of the Reportmg Ofﬂcers have - ) ;
: -M"not recorded and sent the ACRs in respect of staff working/worked under their control '
_The above act of the Reportmg Officer is deprrvmg the eligible offi cers/ofl" crals of thelr Caa
L : fdue promotron/conﬂrmatlon/MACP etc o . L B!
e 5 L $ . ,_\s,, b ‘ :_é

, It is, therefore impressed upon all such Reportrng Officers to send the duly fllled ln
’ACRs of the subordinate staff to this office’ within three days of i lssuance of this Clrcular
(rn case not sent earller) '

. Al the Reportrng Offrcers are also advrsed to send the duly filled in ACRs of the
;taff workrng/worked under therr control within one month of recsipt of - blank ACR
C‘: L TN
&4 prdformas as a matter of course. ' Q '
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(Sanjay Garg-l)

- No. 283444‘)244 /ACR Cell/24  Dated, Delhi the Z_U_MMJ[]ZA

' Copy forwarded for rnformatron and neoessary actron to:

" 1-The Registrar General, Hon’ble High Court of Delhi, New Delhi g ket f"_. w o
»2. The Ld. Principal Drstrrct & Sessions Judge, West, New Delhi, South, South- ;
,East East, North East, Shahdara North, North-West South-We_st Districts & . . ..
‘Rouse Avenue Courts Complex, Delhr/New Delhi. , A T
. The kd. Principal Judge (HQs), Family Courts, New Delhi Sy
s f The Director, Delhi Judicial Academy, Dwarka New.Delhi
war - 8. All the Judicial Officers, Central, West, ‘New Delhi, South; South-East;* East
il North-East, Shahdara, North North-West, South—West Dlstrlcts & Rouse Avenue
. Court Complex Delhl/New Delhi including Officers on deputation. - - « :
. PSA6 the Ld. Principal District & Sessions Judge (HQ elhi

R &1 Branch, Central, for uploading on LAYER y ' :
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